
Sanctioned Working
Opening Balance as on 

01.02.2026

Institution during the 

months of February & 

March, 2026

Disposal during the 

months of  February & 

March, 2026

Pendency as on 

31.03.2026

1 Angul Exist 1 1 344 50 65 329

2 Balangir Exist 1 1 426 33 16 443

3 Balasore Exist 1 1 4799 207 207 4799

4 Bargarh Exist 1 1 909 48 98 859

5 Bhadrak Exist 1 1 1836 146 231 1751

6 Boudh Exist 1 1 163 5 0 168

7 Cuttack Exist 1 1 2701 229 275 2655

8 Deogarh Exist 1 1 108 6 0 114

9 Dhenkanal Exist 1 1 537 76 95 518

10 Gajapati Exist 1 1 88 18 19 87

11 Ganjam Exist 1 1 2419 128 100 2447

12 Jagatsinghpur Exist 1 1 1253 98 91 1260

13 Jajpur Exist 1 1 1398 145 166 1377

14 Jharsuguda Exist 1 1 216 38 49 205

15 Kalahandi Exist 1 1 224 29 43 210

16 Kandhamal Exist 1 1 201 32 35 198

17 Kendrapara Exist 1 1 2315 141 195 2261

18 Keonjhar Exist 1 1 1027 54 30 1051

19 Khurda Exist 3 3 6518 537 468 6587

20 Koraput Exist 1 1 436 43 62 417

21 Mayurbhanj Exist 1 1 1024 122 88 1058

22 Nabarangpur Exist 1 1 164 26 31 159

23 Nayagarh Exist 1 1 1117 114 204 1027

24 Puri Exist 1 1 1267 139 150 1256

25 Rayagada Exist 1 1 153 30 30 153

26 Sambalpur Exist 1 1 340 69 67 342

27 Sonepur Exist 1 1 139 8 2 145

28 Sundargarh Exist 1 1 845 94 127 812

30 30 32967 2665 2944 32688TOTAL

"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)

BI-MONTHLY:-FEBRUARY & MARCH 2026"

Sl. No.
Name of the

Judgeship

Family Courts Exists or 

not

No. of Family Courts Pendency Position in Family Courts


